[17 May, 2002] RAJYA SABHA

station caters to the needs of the public of Perambalur district. Express trains,
Vaigai Express, Pandian Express, Pallavan Express, Rock Fort Express stop
at this station. Thousands of rail users use this station daily for boarding and
alighting. It is an important station. But, provision of a food/tea stall is
missing. The passengers need the facility for taking snacks and tea/coffee.
Provision of a food/tea stall in the Ariyalur railway station will take care of
better passenger amenities.

The pathway is much lower than the platform. This results in
injuries to passengers, who get down from the platform. If the pathway is
laid, it will avoid injuries to the users. This will take care of the safety of
thousands of passengers, who use the railway facilities every day.

Sir, I hope the Railway Minister will accede to the requests which I
have raised. Thank you.
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REQUEST TO REPEAL I.M.D.T. ACT

DR. ARUN KUMAR SARMA (Assam): I would like to draw the
attention of the Union Home Ministry towards an urgent necessity of
repealing the illegal Migrants determiniation by Tribunal Act IMDT Act),
1983. Continuance of such an anti-national and discriminatory law is
detrimental to the national security and sovereignty of India. It has
encouraged large-6cale
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